
(b) U so, has the Committee sub-* 
mitted any report?

The Deputy Mlialitor of Ridl- 
ways and Transport (Shil Alagesali):
(a) The question of constituting a 
Committee is still under considera
tion.

(b) Does not arise.

T ubb W ells in  U . P.
*904. Shri m. L, Asrawal: (a) Will 

the Minister of Food and Agriculture
be pleased to state whether it is a 
ia c t that with a view to provide ade
quate irriKation facilities to the 
ISastern Districts of Uttar Pradesh 
the construction of 2.000 tube wells 
iias been provided in the First Five 
Year Plan? •

(b) Is it a fact that out of 2,000
■wells, the construction of 463 tube 
w ells cannot be taken up and com
pleted within the Plan period, unless 
necessary orders of Government for 
starting the work on these wells are 
received during the current financial 
yerr and the necessary funds made 
available? .

(c) Have Government received a 
representation in this behalf from  
the Uttar Pradesh Government?

(d) What action do Government 
propose to take in the matter so that 
the Plan Programme of providing
2,000 tube wells for the scarcity 
affected Eastern Region of Uttar Pra
desh may be completed during the 
First Five Year Plan period?

The Minister of Food and Agricu1> 
lure (Shri Kidwal): (a) The Five
Year Plan of U. P. originally provided 
for the construction of only 1,000 
tube-wells. But on subsequent repre
sentation of the U.P. Government the 
number was increased to 2,000 tube- 
wells subject to T.C.A, assistance 
being made available.

(b) Yes.
(c) No.
(d) Programme for the construc

tion of 1275 tube-wells under the 
T.CJV. projects and of 260 tube-wells 
under the State scheme has already

been approved by the Government of 
India and it is scheduled to be com
pleted within the period of the Five  
Year Plan. The construction of the 
remaining 465 tube-wells w ill depend 
upon further progranunes being taken 
up vmder foreign aid during the pre
sent Plan period.

A mmonium Sulphatb

*905. Shri Rajagopala Bao: (a)
Will the Minister of Food and Agrl. 
culture be pleased to state the total 
quantity of ammonium sulphate sup
plied from the Central Fertilizer pool 
to the State of Madras during the 
year 1953?

(b) Did the State Government dis
close any balance of the previous 
year’s allotment?

(c) What was the total stock of 
the ammonium sulphate with the 
State Government on the 1st A ugust 
1958?

(d) What is the cost of the ammo
nium sulphate?

The Minister of Food and Agricul
ture (Shri Kidwai): (a) 14.000 tons 
upto 21-8-1953.

(b) Yes— 1,06,727 tons.
(c) 65,896 tons.

(d) It varies from place to olace 
within the range of Rs. 335/- per ton 
at Madras Port and Rs. 380 /8 /- to 
Rs. 398/- per ton at distant places in 
the State.

Supply of Foodgrains to Madras 
^*906. Shri Rajagopala Rao: (a)
w ill the Minister of Food and Agri
culture be pleased to state the total 
quantity of wheat and paddy supjv 
lied to the Government of Madras
from the Central Pool during the
ycttr 1953? ;

(b) What is itŝ  cost?
(c) What is the stock of the two

kinds of food^ains with the State 
Government on the 1st August, 1953?

Cd) What is its cost?
The Minister of Food and Agricul

ture (Shri Kidwai): (a) The total



quantities of w b ett and rioe m llo tM  
to Madras so iMx during the year, 
1953, arc 62,000 ttfos and 157,000 tons 
respectively.

(b) and (d). fo r m a t io n  is b^lag 
collected from Madras State and will 
be placed on the Table of the House, 
as soon as it is available.

(c) 12,800 tont wheat and 202,200 
tons rice.

W agb Structure of Coal-mine WoRiqps

*908. Shrl VlttAl lU o: Will the
Minister cf LatHrar be pleased to 
state whether the Board to go into the 
question of wage structure of the  
workers of coal-mines, has been ap
pointed by the Central Government?

The Deputy Minister of Labour 
<Shri Abid All): Government will
shortly be setting up an Industrial 
Tribunal for adjudication of a nun^- 
ber of disputes in the coalfields. One 
of the issues to be adjudicated on will 
be the wage structure in coal mines.

Railway L ine in  M a d h y a  pRADfi«ii

•909. Shri Damar: W ill  the MiniSr- 
ter of Railways be pleased to state:

(a) whether Government propose 
to construct a new railway line in the 
Adivasi area of Madhya Bharat;

(b) if so, the probable tim e when 
the work is to be started;

(c) the names of* the particular dis
tricts, tehsils and stations thro\igh 
which the railway line will be cpps- 
tructed; and t

<d) wbrether tl^e survey qf this UiMi 
has been com plftfd \$fiX year or u tp 
b f iQade t ^  yw 7

The Parliamentary Secretary to ike 
Minister of Ra^ways and 
(Shri Sbahnawaz Ktan): (a) Not for 
the present.

(b) i^nd (c). Po not arise.
(d) Reconnaissance s^rv^y for a 

line between Indore and Dohad has 
beeo sanctioned and the report is 
waited.

fCiBY Farm Cbnxrbs

486. Shrt Dabhi: Will the Minister
oC food and be pieased
to state: i

(a) the number of Key Farm Cen
tres in Bombay State and the places 
where they are located;

(b) the number and kinds of cattle 
kept in ^ c h  of these centres; and

(c) the source or Mfiuxces trom 
which the expenditure of these Cen
tres is met?

The M inbter of Foed and Agricol- 
lare (Shri Wdwai): (a) to (c). A
statement containing the required in
formation is attached. [See Appen
dix IV, annexure No. 45.]

Social G uides

487. Shri Dhuaiya: (a) Will the 
Minister of ftatlways be pleased to 
state the number of social guides at 
various railw ay stations em ployed in 
the Northern and North Eastern 
Hailways?

(b) How many of them belong to 
the Scheduled Castes?

The Deputy Minister of Ra.U. 
ways aad Transport (SfaH iUagesaa):
(a) The following is a statement of 
the number of Social Guides employed 
at various stations on the Northern 
and North Hastern Railways:—

Northern Railway!
1. Pelhi 4
2. Ambala Caatt 2
3. Saharanpur 2
4. Amritsar 2

5. JuUuadur City 2
6. Ludhianfi 2
7. AUahabad 1
I. Kanpur 1
9. Tundla 2

10. Lucknow 1
11. Banaras Cantt 3
12. Hardwar f
13. BareUljp 1

Total




